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Shri Madan Plohan Uaid, . ... Petitioner,

Versus

Union of India &. Drs. ... Respondents,

CORAPij THE HDN'BLE MR. 3USTICE V.S. P,ALimTH, CHAIRMAN.
the HON'BLE r«R. I.K. RASGOTRA, nEnBER(A).

For the Petitioner. ... Shri Umesh
Mis-ra, Counsel,

For the Respondents. ... None.

JUDGEMENT (ORAL)

(By Hon'bls Mr. Hustice V.S, Malimath,
Chairman)

At the request of Shri Umesh Misra, learned counsel

for the petitioner, this petition is dismissed as uithdraun.
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